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the manufacture of V Rs, wh re i th 
need to call for the application from the 
privat ector for collaboration and a11 
tha? I understand that BLand Andhra 
Pradesh lectronic Corporation have asked 
for p rmi ion to manufacture VCRs. 

. SHRr K.R. NARAYANAN: Th pro-
po a1 from BLand Andhra Pradesh State 

lectronjc Development Corporotion are 
not for the manufacture of VCRs but for 
the nlanufacture of coJour television tub s. 

l TrOllslatiollJ 

I suc of Letters of Int nt for 
ctting up lectronic nit 

*62. 
the PRIM 
tate: 

SHRI HARlSH RAWAT : Will 
MINIST R be plea ed to 

(a) th number of letter of intent 
issued during the Jast 3 ye rs for etting 

up of electronic unit in various parts of 
the country ; 

(b) wb ther these letter of intent have 
not been utili ed by many entrepreneur ; 
and 

(c) if 0, the number of letters of 
intent which have not been utilised? 
[English] 

TH MJ 18TER 0 
MINISTRY 0 SCLENC 
LOGY AND .MINISTER 
TH D PARTMENTS OF , 
DEVELOPMENT ATOMIC ENERGY, 

LECTRONICS AND SPAC (SHRI 
K.R. NARAYANAN) : (a) to (c) Th total 
number of Letters of Intent (LOI) issued, 
Indu trial Licel ces (lLs) issued and LOIs 
which were cancell d/lap ed during the 
three years 1984, 1985 and 1986 are 
given in the tatement b low. The valid 
letters of intent are at various stages of 
impl mentation. 

tatement 

81. 
No. 

1 

1. 

2. 

3. 

4. 

5. 
6. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

State 

2 

Chandigarh 

Delhi 

Haryana 

Himachal Prade h 

Jammu & Kashmir 

Punjab 

R ja than 

U Har Pradesh 

Goa, Daman & Diu 

Gujarat 

Madhya Prade h 

Maharashtra 

Assam 

Bihar 

No. of LI issued 
from 1984 to 

1886 

5 

43 

53 

32 

13 

27 

38 

122 

20 

60 

38 

112 

4 

7 

Indu trial Licence 
issued from 

84 to 86 

4 

3 

5 

9 

1 

8 

5 

27 

4 

13 

4 

23 

1 

No. of (I 
cancelled! 

lapsed 

5 

1 

9 

9 

10 

5 

5 

8 

24 

4 

7 

21 

13 

1 
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1 2 3 

15. Orissa , 17 

16. Meghalaya 1 

17. Sikkim 1 

18. \Ve t Bengal 34 

19. Andhra Pradesh 70 

20. Karnataka 95 

21. Kerala 14 

22. Pondicherry 6 

23. Tamil Nadu 75 

887 

[ Tralls/atiollJ 

SHRI ARISH RAW A : Mr. Speaker, 
Sir, 0 far a I know, only 20 per cent of 
the Jetter f intent for setting up electro-
nic units i ued from 1984 to 1986 have 
been converted int indu tr,ial lic nse. 
which will definitely affe t the target of 
our production in the field of lcctronics. 
I want to know from the hon. Mini ter 
what step have been taken to ensure that 
the Seventh ive Year Plan target of pro-
du tion in the field of electronics is 
reali ed ? 

(English] 

SH I .R . NARAYANAN : Th 
letter of intent are actually a green ignaI 
to the entrepreneurs that the Government 
i after alJ considering their ' application 
for establi hing a unit. And we are very 
liberal in i ui ng letter of intent for the 
parti t me forward in order to 
encourage them (0 c tabJi h uch indus-
trial ent rpri es. hcrefore, a large 
numb r of letter f intent are given which 

re con v rted i oto indu trial licences 
de ending n th preparatory work and 
other roof th y produce of their ability to 

tabU h uch unit. That j one rea on 
why th r j a large number of letter of 
intent and v ry r lat ively mall number of 
indu trial lic n c. Thi i the result of a 
p licy f neral encouragemen and there 
hould b no di appointment at all on that 

4 

1 

7 

1 1 

23 

5 

1 

19 

170 
----

5 

4 

1 

1 

8 

10 

16 

2 

4 

15 

178 

accoun t for anybody concerned. This is so 
not only with electronic but, in fact, with 
the elltire industrial ector it i so. In 
1984, 1985 and 1986, 3,651 Letter of 
Intent were issued for indu ~ tries in India. 
Out of these only 534 were onverted into 
industrial . licences. This phenomenon 
is a result of the liberal attitude we have 
take'n in giving the Letters of Intent, 

[ Translation] 

SHRI HARISH RAWAT : Mr. Speaker, 
Sir, rno t of the Letters of Intent have 0 

far been issued for establishsng electronic 
unit in the zero industry di triets, which 
are industrially backwar'd, but only a 
few entrepr neurs have offered ' to set up 
industries in those areas. I want to know 
from the hon_ Minister whether the entre-
preneur will be presuaded by - offering 
incentives or by motivating them to ensure 
that more and more entrepreneur, who 
have been issued the Letter of Jntent, set 
up industries in the zerO-industry districts? 

[Englishl 

SHRJ K.R. NARAYANAN : Sir, I 
think that there are some schemes by the 
Government for encouraging indu~tries in 
the backward areas and. as I said earHer 
e pecially in the hilly area. We have 
gone out of the way to establish entre of 
electronics d sign technology , in some of 
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the e areas like in Imphal and Srinagar. 
Also, there is certain kind of subsidy 
which is off r d by the Government in uch 
area, ranging from R • 25 lakh to Rs. 50 
lakhs. W have al 0 requested and urg d 
'the State Gov rnments of such ar as to 
establish the lectronic D veJopment Cor-
poration which will give pecial assistance 
to uch areas. But actually thfs is really 
a function of the State Government con-
e rn d to encourage th se industries in 
their backward area. What the Centre 
can give i orne encouragement and some 
sort of subsidy or assistance. They can-
not set up the indu try but they can create 
an atmo pher , provide faciJitie and give 
encouragemen t. 

SHRI E . A YY APU R DDY: Sir, only 
1 70 licences have been issued dudng the 
last thre Y a rs. Is the Government 

atisfied that -this rate of tarting the 
ele tronics industry is in keeping with the 
Sev nth Five Year Plan targ t or is the 
Government sati sfied tha t we will be in a 
posit ion t tand in competi tion wi th the 
growing world market in electronics? f 
so, what are th tep that wilJ be taken to 
keep the Indi a n electronics indu tryon a 
comp titive ba is in lhe world market ? 

SHRI .R. NARAYANAN: Sir, it i 
the Government ' intention to achieve 
the targets laid down in the Seventh Five 
Year Plan. The total electronic produc-
tion is worth R . 10.860 crore. Actually, 
the rat of growth of production in 
electronics indu try has been quite pheno .. 
menal. It ranged from 31 to 40 per cent 
in 1986-87. In fact. in the la t year it has 
made enormous progres in the r ate of 
growth. The computer industry as a 
whole, for e ample, grew by 150 per cent 
in phys ical term and by about 68 per 
cent in monetary terms . In fact what we 
are seeing in India i quit a con iderable 
explosion of the electronic industry and 
we are quite confident of reaching th tar-
gets that we have lajd down in th P Jan. 

SHRI BHAGA W AT JHA AZAD : Sir, 
we have fully under tood the intention of 
the Government in ljberally granting 
lett r of Tnt ntr. But .is j t also the inten .. 
tion of the Gov rnm nt th t this liberal 
grant ing f letter of intent is to fructify 
them into actual ljcences? If this is the 
intention of the Government. have you 

exam ined why only 20 % of the Letters of 
Intent i sued by the Government fru tified 
and were actually impJemen ted ? Was it 
due to the procedural difficulties? Was it 
due to the other rea ons that you backed 
the wrong horses? ave you examined 
thi ? How do you propose to fulfil th 
policy of the Government in having electro-
nic indu try in the country in Jarge scale 
when only 20 % of the Letters of Intent 
fructified? What do you propose to do 
in thi regard? 

SHRf K.R. ARAYANAN: As 
'aid earlier . 1 think the hon. Member has 
slightly ' misunderstood the intention of 
the Government because when a larger 
number of these were is ued, we did not 
expect at that time that all of them would 
be realised into industrail lic nces. Now in 
fact. the letter of intent is first _ issued for 
one year ; then it can b extended for two 
year if the party does not do anything. 
Therefore, the attitude is to be so liberal 
in order to enabJe the party who had the 
original intention of going into the industry. 
Therefore, J would submit that 20 % being 
implemented is not really a failure; may 
be many entrepreneurs had the jntention 'of 
doing it. They ould not get land, they 
could not raise capital and there(ore they 
gave up the attempt. 

SHRI BHAGWAT JHA AZAD : The 
question remains unan w red. 

Violence by TNV 
-1-

*63 . SHRI PRAKASH CHANDRA; 
SHRI SUBHA H YADAV : 

Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) the nUlnber and details of non. 
tribals killed by Tripura National VoJun. 
te rs in Tripura during the second week of 
October, 1987 ; and 

(b) the action Govt;rnment have taken 
to check such incidents? 

THE MIN 1ST R 0 S AT IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND 
MINISTER OF STATB I . THE 
~INISTRY OF HOME AFFAIRS (SHRI 
P. CHIDAMBARAM) : (a) and (b) A 
statement is given below. 




